
115 Written Answers [RAJYA SABHA] to Questions 116 

SURPLUS LAND AFTER CEILING 

126. SHRI SURAJ PRASAD: Will the 
Minister of AGRICULTURE be pleased to 
state : 

(a) the surplus land available in all States  
after  fixation  of  ceiling;   and 

(b) whether the surplus land is to be 
managed by State Governments or to be 
distributed among landless people? 

THE MINISTER OF STATE IN THE 
MINISTRY Or AGRICULTURE (SHRI 
ANNASAHEP, SHI.NDE): (a) The estimates 
of land likely to be surplus aftei the fixation 
of the ceiling as made by a number of States is 
given in the appended statement. 

(b) The national guidelines as formulated 
by the Government of India in the light of the 
recommendations of the Chief Minister's 
Conference held in July, 1972 lay down that 
while distributing surplus land, priority 
should be given to the landless 'agricultural 
workers, particular!) those belonging to 
Scheduled Castes and Scheduled   Tribes. 

EXPANSION OF SHIPPING TONNAGE 

127. SHRI SURAJ  PRASAD : 
SHRI H.  M. TRIVEDI: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state : 

(a) whether the schemes for expanding 
India's shipping tonnage during the Fifth Plan 
have been finalised; 

(b) if so, the details thereof; and 

(c) how the financial resources are pro-
posed to be raised? 

THE MINISTER OF SHIPPING AND 
TRANSPORT   (SHRI   RAJ   BAHADUR* 

(a) No, Sir. 

(b) and (el Do not arise. ,   128. [Transferred 

to the 10//i May. 1973] 

^DEVELOPMENT OF NATIONAL 
HIGHWAYS 

129. SHRI P. S. PATIL: Will the Minister 
of SHIPPING AND TRANSPORT  be 
pleased to state: 

(a) the amount of money sanctioned by 
Government during the current year for the 
development of national highways; and 

(b) the amount of money that Government 
propose to spend on this work during   the   
Fifth   Five   Year   Plan?] 

 

 


